915 D. G, (Min. of Defence)

[Shri Samar Guha]

about which we are very much touchy,
we should follow the policy of Netaji,
i.c., not entranging too much our re-
lation with the enemy of our enemy.
We should not estrange too much of
our politica]l relationship with the
enemy of our enemy. I do pot want
to elaborate on that for obvious rea-
sons.

Then 1 come to another thing on
which also our Governmeni is very
touchy. They will jmmediately jump
up when I mention it. In India we
have several lakhs of Tibetan refugees,
We are providing them with rehabili-
tation. But I would tell the govern-
ment that if they really want to fight
on the Himalayan front, while provid-
ing rehabilitation to the Tibetan re-
fugees, at the same time, they should
keep an army of brilliant mountain
fighters who know the climate of
Himalayas, who know every region
of Himalayag and their terrains. You
may raise several divisions ot the
Tibetan army. It you can recruit
Nepalis, have Nepalis in our army. If
possible, have the Khampas, because
they know every arfa of the Hima-
layas. You can have a Khampa div-
sion. They will ight China like tigers
in the Himalayan frontier.

Then, we should vigorously support
the Pakhtoons and the independent
movement of the East Pakistanis.

Here I may give my personal ex-
perience, which is something dange-
rous. I had a talk with a top military
officer in a certain place on a certain
occaslon. For obvious reasons, I
would not mention the place. There
the military were called to give ser-
vice to the civillan people, [ was sur-
prised to find that even 10 per cent
of the equipments that were taken
there did not work due tp either
operational and mechanical gefects.
This is dangerous. Government must
go Into it thoroughly. Even during the
Indo-Pakistan war it was reported that
40 per cent of our tankg did not ope-
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rate effectively due to mechanical
faults.

Lastly, every day we are facing the
problem of meeting the challenge of
Chinese propaganda. On the Himala-
y#n region they are selling books on
their theory of communism, Even in
yesterday's paper there was a news
item that the Chinese are publishing
‘books and pamphlets to be transported
to Benga] to be distributed among the
people just to undermine the morale
of the Indian army. It js time that
Indian ariny is given certain ideologi-
cal training Kasam khaa, the old
British concept of loyalty would not
dop The Indian army should be ins-
pired with a sense of patriotism, with
a sense of Indian nationalism, with a
sense of mission, with the knowledge
that they have a mission to fulfil. As
Netaji said, “India has g mission to
fulfi] and for that India has passed
through centuries of innumerable
visiccitudes.” That type of ideological
training should be given to our army
it you want to match the phalanx of
the Chinese army. Jai Hind.

16.08 hrs.

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

TWENTY-FIFTH REPORT

MR. DEPUTY-SPEKER: The House
will now take up Private Members'
Business,

st graae A (99 faeedt):
I wEEw, # wemw e g

“fif gg W deaETd TEet &
fadas! aur dedl gadt afufy & 25%
wfades ¥ W1 27 AR, 1968 ®Y
awT # & fara ot AT, wEgwa 0

MR. DEPUTY-SPEAKER, The
question is:
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“Thay this House agrees with
the Twenty-fifth Report of the
Committee on Private Members’
Bills and Resolutiong presented
1o the House on the 27th March,
1008."

The motion was adopted.
MR. DEPUTY-SPEAKER: Now we
wrill take up the introduction of Bills.

S—

16.09 hrs.

CODE OF CIVIL PROCEDURE
(AMENDMENT) BILL*

Amendment of Section 186.

ot fare fog : (S9T) @ ST
worea, & s s § o fafaw
wfsar afgar 1908 ¥ =T &
S AT fagaw #1 aw w0 Y oty
& I

MR. DEPUTY-SPEAKER:
question is:

“That leave be granted to in-
troduce a Bill further to amend
the Code of Civil Procedure,
1903’1,

The

The motion was adopted,
oft fogrer Feg < & s #1 Aw
F@IE |
MR. DEPUTY-SPEAKER: Shri

M. Narayan Reddy ... absent. Shri
Hem Raj.

LAND ACQUISITION (AMEND-
MENT) BILL*

(Amendment of sections 3, 5A etc.)
SHRI HEM RAJ (Kangra): I beg
to move for leave to introduce a Bill

further to amend the Land Acquisi-
tion Act, 1804,

MR DEPUTY-SPEAKER: The
question ls:
“That leave be granted to (n-

troduce a Bill further to amend
the Land Acquisition Act, 1894.".

The motion was adopted.

SHRI HEM RAJ: I introduce the
Bill.
CONSTITUTION (AMENDMENT)

BILL*
(Amendment of Article 329)

ot forrwwr w1 (wgEr) IS
wgrea, & sera wwar § fe e ®

dfaar # wr GWET s ey famaw
1 3w w O Y owepeEfa &
MR. DEPUTY-SPEAKER: The

question is:

“That leave be granted to in-
troduce a Bill further to amend
the Constitution of India.”

The motion was adopted.

sft frresy o7 ¢ & fagmE w7 A
LaciF &

CONSTITUTION (AMENDMENT)
BILL*

(Amendment of article 75 and 164)

ot vy fomd (q77) : SumEmw
wew, ¥y s f fF oW &
dfear & wrt AT w73 ar fagaw
w3 T Y mnfy & o

MR. DEPUTY-SPEAKER:
question Is:

“That leave be granted to in-
troduce a Bill further to amend
the Constitution of India.”,

The motion was adopted.

The
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